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Amenities to M/s Banerjee Bros.

5831. SHRI R. L. P. VERMA; Will 
the Minister of RAILWAYS be pleased 
to state:

(a) whether M/s. Banerjee Bros., 
gL;odwill^holder of M/s. A. H. Wheeler
& Co.,. pay a royalty of Rs. 2i thou
sand per month by running 13 book
stalls at Delhi Main Station, whereas 
two contractors running four trolleys 
for selling toys and other articles pay. 
royalty of Rs. 6 thousand per month;

(b) whether M/s. Banerjee travel 
at their will by utilizing 22 free 
passes (for airconditioned First Class 
and two tier sleeping berths) whereas 
such facility is not available to toy 
stall contractorG; and

(c) if replies to (a) and (b) above 
be in the affirmative whether Govem- 
rnent propose to take action to remove 
this irregularity and il so, by what 
time?




